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Import of Electro-Medico Equipment

M7. Start Maddi Sudarsanam: Will 
the Minister of Commerce be pleased
to state:

(a) whether there is any proposal 
to procure electro-medico equipment

from the rupee payment countrlee; 
and

(b) if so, the details thereof?

The Minister of Commerce ( ( M  
Dlnesh Singh): (a) and (b). Under
the trade arrangements for 1967 with
G.D.R. and Hungary, possibility o f im
porting electro-medico equipment 
through the State Trading Corporation 
of India exists. There is, however, 
no specific proposal under considera
tion of the State Trading Corporation 
of India at present.

Tea Centres In lOTfe s

868. Shri Maddi Sudarsanam: Wilt 
the Minister of Commerce be pleased 
to state:

(a) whether Government's attention 
has been drawn to the adverse re
marks made by Prof. C. N. Vakil in 
his book on “Devaluation of the 
Rupee; A Challenge and an Oppor
tunity” on the way in which the Tee 
Board has been managing its Tea 
Centres in London; and

(b) if so, the reaction of Govern
ment and the steps taken to remedy 
the situation?

The Minister of Commerce (Start 
Dlnesh Singh): (a) Yes, Sir.

(b) The unsatisfactory running Of 
the Tea Centre in London came to 
Government’s notice before the pub
lication of Shri Vakil’s book. The 
Centre has since been renovated and 
service considerably improved. Ser
vice is now confined to quality teas 
and snacks. According to the latest 
reports the Centre is now being well 
patronised. Some further improve
ments are also contemplated.

Enquiry against Black-listed Firms

869. Start Hnkam Chand Kaeh- 
havatya: Will the Minister of Indne- 
trlal Development and Company 
Affairs be pleased to refer to the reply
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given to Unstirred Question No. i l l  
on the 2nd November, 1968 and state:

(a) whether various Government 
agencies have since collected informa
tion or made enquiries in regard to 
Amin Chand Pyarelal Group of firms 
which had been black-listed or penal
ised;

(b) if so; the details thereof; and
(c) if not, how much more time is 

likely to be taken therefor?

The Minister of Industrial Develop
ment and Company Affairs (Shri F. A. 
Ahmed): (a) to (c). Question No. I ll  
referred to by the hon. Member 
was very wide and vague inasmuch 
as it did not indicate the type of 
information|inquiries, the hon. 
Members then had in view. However, 
different Ministries of the Govern
ment of India have been requested to 
furnish the information in respect of 
that question as it stands. Replies 
from some of them are still awaited.

If, however, the hon. Member 
has In view the recommendation of 
the Public Accounts Committee (Third 
Lok Sabha)—50th Report, attention Is 
invited to the reply given by the 
Minister of Steel, Mines and Metals to 
Starred Question No. 171 on the 31st 
March, 1067. The Ministry of Steel, 
Mines and Metals have already set up 
a Committee known as the Committee 
of Enquiry (Steel Transactions).

Major industrial Bu m s

•70. Shri Sbtva Chandra Jku
Will the Minister of Indastrtal Deve
lopment and Company Affairs be
pleased to state the five major indus
trial Houses, (like Birla, Tata etc.) 
and how much out of the total capital 
stock in the Indian economy is, joint
ly or individually under their control?

The Minister of Industrial Develop
ment and Company Affairs (Shri F. A. 
Ahmed): On the basis of the avail
able data regarding paid-up capital 
and net assets for 1963-64, the Mono
polies Inquiry Commission classified 
the following five industrial houses as 
the top ones;—

1. Tata
2. Birla
3. Martin Burn
4. Bangur
6. The Associated Cement Com

panies Ltd.

The latest data regarding the total 
capital stock in the Indian economy 
are not readily available. A survey 
conducted by the Reserve Bank of 
India roughly estimated the aggregate 
tangible wealth of the country which 
is the same as the capital stock in
cluding land, as Rs. 55,600 crores for 
the year 1960-61. On the basis of 
these figures the individual share of 
these business groups of the total tan
gible wealth of the country works out 
as below:—

Rank Name of 
business 
group

Total No. 
ofCoj. in 
the group

Paid-up Net Percentage of
Capital Assets the net assets

(Rs. crores) to the total 
tangible wealth.

1 . Tata
a. Birla
3. Martin Bum
4. Buigur
5* The Associated Cement 

Companies Ltd.

53
* 5 i

81
5.

1« a .3  417.7 0.75
7 6 -3  * 92.7 0.53

a a -3  149-6 0.27
* 9 . 7  7 7 - 9  0.14
* 4 - *  7 7 . 4  0.14




